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Ready made Garments, Hosiery, Tannery 

and Shoe nlanufacture, 'Voollen Carpets and 
Synthetic cattle feed has been sugges .. 

ted. 
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INCREASE IN INCIDENCE OF IN-

TERFERENCE OF RUNNING OF 

TRAINS AND TICKETLESS 

TRAVELLING BETWEEN 

DELHI AND REWARI 

6235. Shri Ram Kishan Gupta : 
Will the Minister of Railways be pleased 

to state ; 

(a) whctl-.er there has been an a!arming 
increase in the number of public interference 
in the running of train services and ticket-
less travelling between Delhi and Rewari ; 

and 

(b) if so, steps proposed to be taken to 

stop such practices ? 

The Minister of Railways (Shri 
Nanda) : (a) No. 

(b) Intensive checks arc launched from 
time to 6me to keep the incidence of such 
interference and ticketlcss travel under 
check. 

REACTION OF RAILWAY UNIONS 

TO THE INTRODUCTION OF COM-

PUTERS AND AUroMATION IN 

RAILWAY OFFICES 

6236. Shri M. S. Murti : Will the 
Minister of Railways be pleased to state: 

(a) whether the introduction of com-
puters and automation in the Railway 
Offices has been done in consultation with 
the recognised unions 

(b) if so, whether both the Railway 
unions agreed to this introduction ; 
and 

(c) if not, what was their reaction to 
it 

The Minister of Railways (Shri 
Nanda) : (a) Yes. 

(b) and (c). The All India Railwaymen's 
Federation was opposed to the introduc-
tion of automation. The National Federa-
tion of Indian Railwaymen e ~ r, reserv-
ed their views. 

FUNDS FOR TRIBAL DEVELOPMENT 

BLOCKS 

6237. Shri Z. M. KahaJIdole: Will 
the Minister of Law and Social Welfare 
be pleased to state: 

(a) whether it is a fact that Gc vern-
ment have no funds to spend in the tribal 
development blocks ; 

(b) if so, the reasons therefor ; and 

(c) the steps taken by Government to 
improve the situation ? 

The Minister of State in the Minis-
try of Law and in the Department of 
Social Welfare (Dr. Shrimati PhulreDu 
Guha) : (a) to (c). Financial allocations in 
accordance with the schematic pattern have 

been made. 




